
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

May 2 

2025 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 

Supreme Court 
High Courts 

• Allahabad High Court 
• Andhra Pradesh High Court 
• Bombay High Court 
• Calcutta High Court 
• Chhattisgarh High Court 
• Delhi High Court 
• Gujarat High Court 
• Jharkhand High Court 
• Karnataka High Court 
• Kerala High Court 
• Madras High Court 
• Madhya Pradesh High Court 
• Orissa High Court 
• Patna High Court 
• Punjab and Haryana High Court 
• Rajasthan High Court 
• Telangana High Court 
• Uttaranchal High Court 

Tribunals 
• Customs Excise and Service Tax Appellate Tribunal 
• Income Tax Appellate Tribunal 
• National Company Law Tribunal 
• National Company Law Appellate Tribunal 
• Securities Appellate Tribunal 

Statutory 
• Central Notification 
• State Act 

 



 - 3 - 

© EBC Publishing Pvt Ltd 

Supreme Court  [39] 
Ana. Sivalingam v. Ashok, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 5102 
Arjun Yadav v. State of M.P., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5096 
B. Balamani v. State of T.N., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 5085 
Bablu v. State of U.P., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5082 
Banusekar v. Mahendar A. Chellani, (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC 

OnLine SC 5108 
Chittar v. Jaipur Development Authority, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine 

SC 5097 
Ganji Rajani v. Gutta Ujwal, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 5099 
Gauri Shankar Singh v. State of Bihar, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC 

OnLine SC 5106 
Gayatri Balasamy v. ISG Novasoft Technologies Ltd., (Sanjiv Khanna, C.J. and B.R. Gavai, Sanjay 

Kumar, Augustine George Masih and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 986 
Girish v. State of Kerala, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine SC 

5109 
Greater Visakhapatnam Municipal Corpn. v. K. Durgavathi, (Vikram Nath and Prasanna B. Varale, 

JJ.), 2024 SCC OnLine SC 5086 
K. Valarmathi v. Kumaresan, (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 985 
Kamarunnisa v. Mehiboobali, (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine 

SC 5088 
Kasoju Srikanth v. State of Telangana, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 

5098 
Keshav v. State of Maharashtra, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC 

OnLine SC 989 
Krishna Kumar Kedia v. Union of India, (B.R. Gavai and Augustine George Masih, JJ.), 2025 SCC 

OnLine SC 988 
Lemon Entertainment Ltd. v. Chandrakant R. Shah, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 

SCC OnLine SC 5105 
M. Sabitha v. Brahma Swamulu, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC 

OnLine SC 991 
Mahendra Singh v. Sudarshan Choudhary, (J.K. Maheshwari and Sudhanshu Dhulia, JJ.), 2024 SCC 

OnLine SC 5092 
Meera Bai v. ICICI Lombard General Insurance Co. Ltd., (Sudhanshu Dhulia and K. Vinod 

Chandran, JJ.), 2025 SCC OnLine SC 992 
Moti Bakery v. R & B Department, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5100 
Neelkamal Builders & Developers v. Mainaben P. Patel, (Vikram Nath and Prasanna B. Varale, JJ.), 

2024 SCC OnLine SC 5084 
Noormohmmad Allihasan Malik v. Jagtap Jail Superintendent, (Sanjiv Khanna and Dipankar Datta, 

JJ.), 2024 SCC OnLine SC 5093 
Om Parkash v. Sukhbir Kataria, (J.K. Maheshwari and Sudhanshu Dhulia, JJ.), 2024 SCC OnLine SC 

5083 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651120


 - 4 - 

© EBC Publishing Pvt Ltd 

Pandava Ceramic & Refractories v. Ranchi Industrial Area Development Authority, (M.M. Sundresh 
and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5103 

Parvati Singh v. L.I.C., (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 5094 
Pragya Prasun v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 

993 
Pramod Baronia v. State of U.P., (Surya Kant and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 

5091 
Preeti Malik v. Sanjay Tukaram Khanvilkar, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC 

OnLine SC 5095 
R.S. Kadian v. Ajay Kumar Bhalla, (Surya Kant, Dipankar Datta and Ujjal Bhuyan, JJ.), 2025 SCC 

OnLine SC 984 
Rakesh Kumar Giri v. State of U.P., (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 

5081 
Ram Naresh Singh v. Triloki Singh, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 

5101 
Rina Rani Mallick v. Susim Kanti Mohanty, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 

SCC OnLine SC 990 
Sarajuddin Ansari v. Union of India, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 

5089 
Shenbagavalli v. State, (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC OnLine SC 987 
Sri Thenandal Films v. PVR Inox Ltd., (Surya Kant and K.V. Viswanathan, JJ.), 2024 SCC OnLine 

SC 5107 
State of Kerala v. Sasidharan, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5090 
Sushma Verma v. Ld. District Magistrate, (Surya Kant and K.V. Viswanathan, JJ.), 2024 SCC OnLine 

SC 5104 
Union of India v. Raju Ram, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5087 

  
Allahabad High Court  [26] 

Anuradha Devi v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 8447 
Anuradha Devi v. State of U.P., (Umesh Chandra Sharma, J.), 2023 SCC OnLine All 5399 
Gudiya Devi v. State of U.P., (Umesh Chandra Sharma, J.), 2023 SCC OnLine All 5393 
Gudiya Devi v. State of U.P., (Vikram D. Chauhan, J.), 2023 SCC OnLine All 5396 
Jagveer Baranwal v. State of U.P., (Vikram D. Chauhan, J.), 2024 SCC OnLine All 8453 
Jagveer Baranwal v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8448 
Kuldeep Ram v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8450 
Mahesh Rana v. State of U.P., (Vivek Varma, J.), 2023 SCC OnLine All 5394 
Mahesh Rana v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8449 
Man Singh Verma v. Union of India, (Rajeev Singh, J.), 2024 SCC OnLine All 8444 
Manish Jain v. State of U.P., (Krishan Pahal, J.), 2023 SCC OnLine All 5398 
Manish Jain v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 8438 
Manish Jain v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 8445 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645321


 - 5 - 

© EBC Publishing Pvt Ltd 

Mukesh Pandit v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 8452 
Nandlal Ram v. State of U.P., (Manju Rani Chauhan, J.), 2024 SCC OnLine All 8446 
Praveen Modanwal v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8442 
Rikhab Birani v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8454 
Sanjay Modanwal v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8439 
Santosh Gupta v. State of U.P., (Chandra Kumar Rai, J.), 2024 SCC OnLine All 8440 
Santosh Gupta v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 8441 
Santosh Gupta v. State of U.P., (Sadhna Rani (Thakur), J.), 2024 SCC OnLine All 8455 
Santosh Sao v. State of U.P., (Vivek Varma, J.), 2023 SCC OnLine All 5397 
Santosh Saw v. State of U.P., (Vikram D. Chauhan, J.), 2023 SCC OnLine All 5395 
Shivam Gupta v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 8443 
Sunita Devi v. State of U.P., (Umesh Chandra Sharma, J.), 2023 SCC OnLine All 5400 
Yashoda Devi Pandit v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 8451 

  
Andhra Pradesh High Court  [1] 

Basuru Mani Bhushana Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1495 
  
Bombay High Court  [62] 

Abdul Majeed v. State of Maharashtra, (Y.G. Khobragade, J.), 2025 SCC OnLine Bom 1387 
Amar Singh v. Union of India, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1392 
Amol v. State of Maharashtra, (Mangesh S. Patil and Prafulla S. Khubalkar, JJ.), 2025 SCC OnLine 

Bom 1426 
Anjanabai Ganpat Chavhan v. Union of India, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1395 
Armed Forces Ex-Officers' Multi Services Coop. Society Ltd. v. Pune Mazdoor Sabha, (Sandeep V. 

Marne, J.), 2025 SCC OnLine Bom 1425 
Arvind Krushna Navale v. Bhagwan Bhau Navale, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 

1427 
Asha Krushnarao Bodhale v. Sub-Divisional Officer, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 

1405 
Asset Reconstruction Co. (India) Ltd. v. PNB, (A.S. Chandurkar and Rajesh S. Patil, JJ.), 2025 SCC 

OnLine Bom 1410 
Bharat v. State of Maharashtra, (S.G. Mehare and Shailesh P. Brahme, JJ.), 2025 SCC OnLine Bom 

1409 
Chandrashekhar Shetty v. Nina Concerte Systems (P) Ltd., (Manish Pitale, J.), 2025 SCC OnLine 

Bom 1396 
Dharamraj v. CBI, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 1380 
Dnyaneshwar Magan Salunkhe v. State of Maharashtra, (Y.G. Khobragade, J.), 2025 SCC OnLine 

Bom 1383 
Elite Housing LLP v. Spectrum CHS Ltd., (Somasekhar Sundaresan, J.), 2025 SCC OnLine Bom 

1372 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645383


 - 6 - 

© EBC Publishing Pvt Ltd 

Hemchandra Bhaskar Vaidya v. Snehalata Sadashiv Kanade, (N.J. Jamadar, J.), 2025 SCC OnLine 
Bom 1399 

High Court of Judicature at Bombay on its Own Motion v. Vineeta Srinandan, (G.S. Kulkarni and 
Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 1398 

Ibhrahim Shamshuddin Shaikh v. Moyonodin Papamiya Jahagirdar, (N.J. Jamadar, J.), 2025 SCC 
OnLine Bom 1400 

Indira Gandhi Medical College & Hospital v. Mala, (Anil L. Pansare, J.), 2025 SCC OnLine Bom 
1406 

Jijasaheb Sonaji Bhosale v. Industries Energy & Labour, (Mangesh S. Patil and Prafulla S. 
Khubalkar, JJ.), 2025 SCC OnLine Bom 1403 

Kalimuddin Mubinuddin Sayed v. Municipal Corpn. for Greater Mumbai, (Sharmila U. Deshmukh, 
J.), 2025 SCC OnLine Bom 1393 

Kamalkumar Satyanarayan Agrawal v. Aruna, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 1407 
Kisan v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 2025 SCC OnLine 

Bom 1375 
Kishorilal Shivbux v. Pratapsing Narsingrao Pupala, (Madhav J. Jamdar, J.), 2025 SCC OnLine 

Bom 1421 
Laxman Singh v. Sushma, (Anil L. Pansare, J.), 2025 SCC OnLine Bom 1422 
Maharashtra SRTC v. Haribhau, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 1412 
Mahendra Sridhar Attarde v. State of Maharashtra, (A.S. Chandurkar and M.M. Sathaye, JJ.), 2025 

SCC OnLine Bom 1417 
Manoj v. Scheduled Tribe Certificate Scrutiny Committee, (Mangesh S. Patil and Prafulla S. 

Khubalkar, JJ.), 2025 SCC OnLine Bom 1415 
Matru Vidyalaya v. State of Maharashtra, (A.S. Chandurkar and M.M. Sathaye, JJ.), 2025 SCC 

OnLine Bom 1429 
Meena Bhimanand Sonavane v. State of Maharashtra, (A.S. Chandurkar and M.M. Sathaye, JJ.), 

2025 SCC OnLine Bom 1416 
Nagpur Housing & Area Development v. Vasant Vithobaji Kharwade, (M.W. Chandwani, J.), 2025 

SCC OnLine Bom 1397 
Navneet Ambadasji Agrawal v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine 

Bom 1378 
Netaji v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2025 SCC OnLine Bom 

1376 
New India Assurance Co. Ltd. v. Kamaluddin, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 

1391 
Nirjala v. Sunil, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1394 
Prakash Trinath Jalwar v. State of Maharashtra, (N.B. Suryawanshi and M.W. Chandwani, JJ.), 

2025 SCC OnLine Bom 1374 
Prakash v. Dagadu Sopan Kore, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 1369 
Pralhad Balkrishna Balghare v. Suryakant Balkrishna Balghare, (N.J. Jamadar, J.), 2025 SCC 

OnLine Bom 1419 
Pravin v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh, JJ.), 2025 SCC 

OnLine Bom 1386 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645352


 - 7 - 

© EBC Publishing Pvt Ltd 

Raju v. Schedule Tribe Caste Certificate Scrutiny Committee, (Nitin W. Sambre and Vrushali V. 
Joshi, JJ.), 2025 SCC OnLine Bom 1411 

Ramchandra Sitaram Supanekar v. Uttamrao Yashwant Khot, (Sandeep V. Marne, J.), 2025 SCC 
OnLine Bom 1418 

Rameshwar v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh, JJ.), 2025 SCC 
OnLine Bom 1382 

Rani Shankar Kale v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh, JJ.), 
2025 SCC OnLine Bom 1388 

Ratnakar Wamanrao Wahane v. District Magistrate/Appellate Authority, (M.S. Jawalkar, J.), 2025 
SCC OnLine Bom 1404 

Rushab Narendra Salwatkar v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 
2025 SCC OnLine Bom 1377 

Samiuddin Kamroddin Kazi v. Aafrin Begam, (Y.G. Khobragade, J.), 2025 SCC OnLine Bom 1385 
Sanjay Diliprao Madke v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2025 SCC 

OnLine Bom 1373 
Sant Sadaram Maharaj Shikshan Sanstha v. Vinayak Ambadas Kadu, (Anil L. Pansare, J.), 2025 

SCC OnLine Bom 1413 
Sarita v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom 1379 
Sau Aasha Bhaskarrao Kharat v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC 

OnLine Bom 1381 
Shahzad H. Bakht v. Municipal Corpn. of Greater Mumbai, (Sharmila U. Deshmukh, J.), 2025 SCC 

OnLine Bom 1390 
Shevanti Dadoba Nashte v. Bhikaji Vasudeo Lad, (M.M. Sathaye, J.), 2025 SCC OnLine Bom 1370 
Shyamrao Umaji Chandanshive v. Air India Ltd., (A.S. Chandurkar and M.M. Sathaye, JJ.), 2025 

SCC OnLine Bom 1424 
SJK Buildcon LLP v. Kusum Pandurang Keni, (Somasekhar Sundaresan, J.), 2025 SCC OnLine 

Bom 1371 
SMG Vidyamandir v. State of Maharashtra, (A.S. Chandurkar and M.M. Sathaye, JJ.), 2025 SCC 

OnLine Bom 1423 
State of Maharashtra v. Mehrunisa, (Anil L. Pansare, J.), 2025 SCC OnLine Bom 1402 
Sunil Gopichand Mehune v. State of Maharashtra, (Nitin W. Sambre and Vrushali V. Joshi, JJ.), 

2025 SCC OnLine Bom 1384 
Sunil v. State of Maharashtra, (Nitin W. Sambre and Vrushali V. Joshi, JJ.), 2025 SCC OnLine Bom 

1389 
Surinder Singh Tirathsingh Chandhok v. Kotak Mahindra Bank Ltd., (A.S. Chandurkar and M.M. 

Sathaye, JJ.), 2025 SCC OnLine Bom 1414 
Trustcap (P) Ltd. v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 1408 
Vasudha Kisan Jadhav v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.), 

2025 SCC OnLine Bom 1401 
Vijay Shikshan Prasarak Mandal v. State of Maharashtra, (Mangesh S. Patil and Prafulla S. 

Khubalkar, JJ.), 2025 SCC OnLine Bom 1420 
Vivaan Solar (P) Ltd. v. Larsen & Toubro Ltd., (N.J. Jamadar, J.), 2025 SCC OnLine Bom 1430 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645401


 - 8 - 

© EBC Publishing Pvt Ltd 

Yashwant International English Academy v. State of Maharashtra, (A.S. Chandurkar and M.M. 
Sathaye, JJ.), 2025 SCC OnLine Bom 1428 

  
Calcutta High Court  [116] 

Abdul Gani v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3599 
Achinta Debsingha v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3595 
Alo Kar v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3601 
Anarul Pramanik v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3639 
Anil Kumar Barman v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3632 
Anil Kumar Mondal v. State of W.B., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine Cal 3545 
Anup Malik v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 3574 
Aratatran Patra v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3638 
Arpita Saha v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3578 
Associates Fair Deal v. Commr. (CGST), (Amrita Sinha, J.), 2025 SCC OnLine Cal 3619 
Babli Saha v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3617 
Babulal Sardar v. State of W.B., (Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 3554 
Baku Ruidas v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3631 
Bhabatosh Mondal v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 3653 
Biva Das v. State of W.B., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine Cal 3547 
Buchan Mahato v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3643 
Budhan Chandra Pal v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3628 
Champa Chakraborty v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3652 
Chandan Bhowmick v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3610 
Chandana Roy v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3587 
Chandra Mohan Roy v. State of W.B., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine Cal 3546 
Debashis Moitra v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3646 
Dhananjoy Mondal v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3630 
Dhanesh Ch. Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3580 
Dilip Kumar Jana v. State of W.B., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine Cal 3550 
Dinesh Kumar Verma v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3625 
Dipak Kumar Deb v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3584 
Dipti Roy v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3623 
Fanindra Nath Pal v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3598 
Gita Pal v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3579 
Gopal Mondal v. State of W.B., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine Cal 3552 
Goutam Saha v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 3640 
Gunjan Sinha v. Union of India, (T.S. Sivagnanam, C.J. and Chaitali Chatterjee Das, J.), 2025 SCC 

OnLine Cal 3567 
Haripada Roy v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3592 
Haripada Roy v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3597 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645459


 - 9 - 

© EBC Publishing Pvt Ltd 

Huawei Techonologies Co. Ltd. v. Controller General of Patents Designs & Trademark, (Ravi 
Krishan Kapur, J.), 2025 SCC OnLine Cal 3566 

Jabarani Mandal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3645 
Jiten Barman v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3641 
Jyoti Ruidas v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3620 
Kalyan Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3582 
Kartik Chandra Kapas v. Bikash Naskar, (Arijit Banerjee and Rai Chattopadhyay, JJ.), 2025 SCC 

OnLine Cal 3543 
Kausik Banik v. State of W.B., (Arijit Banerjee, J.), 2025 SCC OnLine Cal 3555 
Laxman Ghosh v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3655 
Ma-Kali Electrics v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3570 
Mahendra Singh Biswakarma v. Gorkhaland Territorial Administration Council, (Amrita Sinha, J.), 

2025 SCC OnLine Cal 3648 
Manik Lal Mitra v. W.B. State Agricultural Marketing Board, (Amrita Sinha, J.), 2025 SCC OnLine 

Cal 3636 
Manip Chhetri v. Gorkhaland Territorial Administration Council, (Amrita Sinha, J.), 2025 SCC 

OnLine Cal 3649 
Manu Bagdi v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3624 
Mita Rani Basak v. Prabhat Kumar Basak, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 

2025 SCC OnLine Cal 3561 
Mitra Kumar Mondal v. SBI, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 3614 
Mohd. Alomgir Hossain v. State of W.B., (Biswaroop Chowdhury, J.), 2025 SCC OnLine Cal 3556 
Mohd. Saiful Sk. v. State of W.B., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine Cal 3551 
Moni Singh v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3622 
Mrinal Kanti Deb v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3603 
Narayan Chandra Deb v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3604 
Nikhil Ranjan Saha v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3590 
Nipa Bhattacharya v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3651 
Niranjan Chandra Bhowmick v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 

3633 
Nirmal Saha v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3609 
North Bengal Petrol Dealers' Assn. v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 

3618 
Om Prakash Kalla v. Kalla Properties & Industrial Corpn. Ltd., (Sabyasachi Bhattacharyya and 

Uday Kumar, JJ.), 2025 SCC OnLine Cal 3560 
Paritosh Chandra Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3596 
Prabhat Kumar Agarwal v. Commr. of State Goods & Service Taxes (SGST), (Amrita Sinha, J.), 

2025 SCC OnLine Cal 3569 
Pradyut Kumar Roy v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3605 
Prakash Saha v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3586 
Pronab Kumar Hui v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3627 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645489


 - 10 - 

© EBC Publishing Pvt Ltd 

Rameshwar Bera v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 3613 
Ranjana Pradhan v. Gorkhaland Territorial Administration Council, (Amrita Sinha, J.), 2025 SCC 

OnLine Cal 3647 
Ranjit Mitra v. State of W.B., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine Cal 3616 
Raphu Rani Mondal v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3621 
Ratilal Saha v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3583 
Rikta Deb Sarkar v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3606 
Rina Debnath v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3600 
Rupali Saha v. State of W.B., (Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 3559 
Sabita Barman v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3608 
Sabita Pal v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3581 
Sachin Kumar Sharma v. PNB Housing Finance Ltd., (Sabyasachi Bhattacharyya and Uday 

Kumar, JJ.), 2025 SCC OnLine Cal 3565 
Samarendra Narayan Ray v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3589 
Sambhu Show v. State of W.B., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine Cal 3548 
Sami Chowdhury v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3602 
Samir Singha Roy v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3588 
Sandama Toto v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3612 
Sandip Sarkar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3656 
Sanjeev Yonzon v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3576 
Santa Gurung v. Sadhan Mukhopadhyay, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 

SCC OnLine Cal 3563 
Satya Ranjan Banik v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3591 
Shaista Hanif v. State of W.B., (Biswaroop Chowdhury, J.), 2025 SCC OnLine Cal 3558 
Shanta Pramanik v. Bangiya Gramin Vikash Bank, (Partha Sarathi Chatterjee, J.), 2025 SCC 

OnLine Cal 3615 
Shantiranjan Biswa v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3635 
Shobhan Sarkar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3572 
Shreyashi Nandi v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3629 
Sibani Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3607 
Sibendra Nath Barmarn v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3611 
Siddheswar Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3585 
Sk. Aref Rahaman v. Sk. Md. Kutubuddin, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 

SCC OnLine Cal 3564 
Sri Sri Iswar Rameswarshib Thakur v. Nirmal Kanti Ganguly, (Ajoy Kumar Mukherjee, J.), 2025 

SCC OnLine Cal 3568 
Srihari Mandal v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3654 
Star Track Agency (P) Ltd. v. Efcalon Tie Up (P) Ltd., (Sabyasachi Bhattacharyya and Uday 

Kumar, JJ.), 2025 SCC OnLine Cal 3562 
Sukhendra Nath Banik v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3650 
Sumitra Kundu v. State of W.B., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine Cal 3549 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645411


 - 11 - 

© EBC Publishing Pvt Ltd 

Sunil Barman v. State of W.B., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine Cal 3544 
Sunil Chandra Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3577 
Sushrita Saren v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 3637 
Susmita Chakraborty v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3573 
Swapanendu Nandi v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3593 
Swapna Sarkar v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3571 
Sweta Dhariwal v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 3634 
Tarulata Roy v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3594 
Toorsa Cold Storage (P) Ltd. v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 3642 
Tultul Maity Hui v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3644 
Ujjal Kumar Kundu v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3626 
Ujjal Seal, In re, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 3557 
UMC Technologies (P) Ltd. v. Director of Postal Services, (Recruitment), (Shampa Sarkar, J.), 2025 

SCC OnLine Cal 3541 
UMC Technologies (P) Ltd. v. Director of Postal Services, (Recruitment), (Shampa Sarkar, J.), 2025 

SCC OnLine Cal 3542 
Umesh Ray v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3575 
Zomangaih v. State of W.B., (Arijit Banerjee and Biswaroop Chowdhury, JJ.), 2025 SCC OnLine 

Cal 3553 
  
Chhattisgarh High Court  [1] 

Dukhiya Bai v. Punjab National Bank, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 2025 
SCC OnLine Chh 4562 

  
Delhi High Court  [44] 

AI Employees Pensioners Welfare Assn. v. AIR India Ltd., (Tara Vitasta Ganju, J.), 2025 SCC 
OnLine Del 2674 

Ajit Gulabchand v. Director General of Foreign Trade, (Tara Vitasta Ganju, J.), 2025 SCC OnLine 
Del 2682 

Anju Tomar v. State (NCT of Delhi), (Dharmesh Sharma, J.), 2025 SCC OnLine Del 2671 
Ashwani Khatri v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 2655 
Bharat Sanchar Nigam Ltd. v. Vihaan Networks Ltd., (Vibhu Bakhru and Tejas Karia, JJ.), 2025 

SCC OnLine Del 2670 
Chand v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 2653 
CIT v. Amol Awasthi, (Vibhu Bakhru and Tejas Karia, JJ.), 2025 SCC OnLine Del 2672 
Dalvinder Singh Sudan v. Commr. of Customs, (Prathiba M. Singh and Rajneesh Kumar Gupta, JJ.), 

2025 SCC OnLine Del 2688 
Glenmark Pharmaceuticals Ltd. v. Union of India, (Devendra Kumar Upadhyaya, C.J. and Tushar 

Rao Gedela, J.), 2025 SCC OnLine Del 2687 
Haris Aslam v. Commr. of Customs, (Prathiba M. Singh and Rajneesh Kumar Gupta, JJ.), 2025 SCC 

OnLine Del 2684 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651106


 - 12 - 

© EBC Publishing Pvt Ltd 

Jyoti Gupta v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 2656 
Kranti Soap (P) Ltd. v. Deep Chand Arya Industries, (Saurabh Banerjee, J.), 2025 SCC OnLine Del 

2661 
Lalit Choudhary v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 2663 
Manohar SR v. Union of India, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine Del 

2678 
Meenakshi Goel v. YFC Projects (P) Ltd., (Tara Vitasta Ganju, J.), 2025 SCC OnLine Del 2660 
Modern Snacks (P) Ltd. v. Kamran Ghani, (Mini Pushkarna, J.), 2025 SCC OnLine Del 2658 
Mohd. Israil v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 2695 
Mona Luthra v. Harpreet Kaur Madan, (Manmeet Pritam Singh Arora, J.), 2025 SCC OnLine Del 

2668 
Mukesh Gupta v. CBI, (Girish Kathpalia, J.), 2025 SCC OnLine Del 2662 
Pankaj Arora v. Anil Kumar Bansal, (Tara Vitasta Ganju, J.), 2025 SCC OnLine Del 2659 
Prabhat Deswal v. State, (Amit Sharma, J.), 2025 SCC OnLine Del 2652 
Pratigya Sharma v. Airports Authority of India, (Prateek Jalan, J.), 2025 SCC OnLine Del 2677 
Pravinast Pandey v. Union of India, (Navin Chawla and Shalinder Kaur, JJ.), 2025 SCC OnLine Del 

2673 
Ranbir Singh v. DDA, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del 2686 
Shabnam Burney v. Union of India, (Prathiba M. Singh and Manmeet Pritam Singh Arora, JJ.), 2025 

SCC OnLine Del 2694 
Shweta Dutta v. Veena Dutta, (Manmeet Pritam Singh Arora, J.), 2025 SCC OnLine Del 2667 
Sparkin Sunlit (P) Ltd. v. Commr., Delhi Goods & Service Tax, (Prathiba M. Singh and Rajneesh 

Kumar Gupta, JJ.), 2025 SCC OnLine Del 2675 
State (NCT of Delhi) v. Ashish Kumar, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC OnLine 

Del 2680 
State (NCT of Delhi) v. Hemlata Singh, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC OnLine 

Del 2691 
State (NCT of Delhi) v. Rajbala, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del 

2690 
Sub-Inspector v. Union of India, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine Del 

2681 
Suraj Narayan Sinha v. Anuradha Sinha, (Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 2664 
Union of India v. Bhagwat Prasad Gupta, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC 

OnLine Del 2676 
Union of India v. Chandan Kumar Singh, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC 

OnLine Del 2685 
Union of India v. Hira Lal Prasad, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine Del 

2689 
Union of India v. Nageshwar Tiwari, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine 

Del 2679 
Union of India v. Narra Koteshwar Reddy, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC 

OnLine Del 2692 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651114


 - 13 - 

© EBC Publishing Pvt Ltd 

Union of India v. Prem Lal Pandey, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine Del 
2683 

Ustad Faiyaz Wasifuddin Dagar v. A.R. Rahman, (Prathiba M. Singh, J.), 2025 SCC OnLine Del 
2666 

Vijay Kumar Ojha v. Samsung India Electronics (P) Ltd., (Manmeet Pritam Singh Arora, J.), 2025 
SCC OnLine Del 2669 

Vijay Kumar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 2654 
Vineet Kapur v. Registrar of Trade Marks, (Mini Pushkarna, J.), 2025 SCC OnLine Del 2657 
Vinod Kumar v. State, (Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 2665 
Walimuddin Khan v. Union of India, (Navin Chawla and Shalinder Kaur, JJ.), 2025 SCC OnLine Del 

2693 
  
Gujarat High Court  [45] 

Abhesinh Amrabhai Koli v. Sabbirhussain Ahmadbhai Vaghjipurwala, (Maulik J. Shelat, J.), 2025 
SCC OnLine Guj 1493 

Abhishek v. State, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 SCC OnLine Guj 1516 
Abhishekkumar v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 SCC OnLine Guj 

1505 
Ajitsinh Hamirsinh Vaghela v. State, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 SCC OnLine 

Guj 1517 
Amaji Visaji Thakor v. Ishaben Sankabhai Rabari, (Maulik J. Shelat, J.), 2025 SCC OnLine Guj 

1486 
Ambaben v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 SCC OnLine Guj 1514 
Amit Rameshbhai Thakor v. State, (Sandeep N. Bhatt and Ilesh J. Vora, JJ.), 2025 SCC OnLine Guj 

1510 
Amitbhai Visabhai Rabari v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 SCC 

OnLine Guj 1506 
Arvindbhai Premnathbhai Gosai v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 

1501 
Bablu v. State of Gujarat, (Sandeep N. Bhatt and Ilesh J. Vora, JJ.), 2025 SCC OnLine Guj 1518 
Basantilal Ramaji Ahari v. State of Gujarat, (Sandeep N. Bhatt and Ilesh J. Vora, JJ.), 2025 SCC 

OnLine Guj 1521 
Bharatbhai Jokhanbhai Mukhiya v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 

SCC OnLine Guj 1487 
Chauhan Yunusmiyan Bhikhumiyan v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine 

Guj 1495 
Deepakkumar Sanjay Singh v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 1528 
Dildarsingh Tufansingh Bavari v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 

SCC OnLine Guj 1509 
Dilipbhai Vishubhai Karapada v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 

1529 
Eagle Foam Industries v. Rameshbhai Kalidas Parmar, (A.S. Supehia and Gita Gopi, JJ.), 2025 SCC 

OnLine Guj 1492 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651163


 - 14 - 

© EBC Publishing Pvt Ltd 

Gaurag v. State of Gujarat, (Sandeep N. Bhatt and Ilesh J. Vora, JJ.), 2025 SCC OnLine Guj 1525 
Ghanshyam Omprakash Tejaram Bhraman v. State of Gujarat, (Sandeep N. Bhatt and Ilesh J. Vora, 

JJ.), 2025 SCC OnLine Guj 1502 
Gorakhnath v. State of Gujarat, (Sandeep N. Bhatt and Ilesh J. Vora, JJ.), 2025 SCC OnLine Guj 

1522 
Gurucharansing v. State of Gujarat, (Sandeep N. Bhatt and Ilesh J. Vora, JJ.), 2025 SCC OnLine 

Guj 1503 
Jaydeepbhai Karshanbhai Sarvaiya v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine 

Guj 1496 
Jayrajsinh Jagubhai Boricha v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 

SCC OnLine Guj 1523 
Jeetsing v. State of Gujarat, (Sandeep N. Bhatt and Ilesh J. Vora, JJ.), 2025 SCC OnLine Guj 1519 
Kaileshbhai Gumanbhai Kanesh v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine 

Guj 1490 
Maheshkumar Amrutlal Thakkar v. State of Gujarat, (Biren Vaishnav, A.C.J. and Hemant M. 

Prachchhak, J.), 2025 SCC OnLine Guj 1494 
Milan v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 SCC OnLine Guj 1524 
Narayan v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 SCC OnLine Guj 1513 
Patel Jayantibhai Bhikhabhai v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

1489 
Pruthvikumar Pankajbhai Vaghela v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 

2025 SCC OnLine Guj 1515 
Rajesh Pravinbhai Dhamsaniya v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 

1498 
Rakeshgiri Mulgiri Goswami v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 1500 
Rasilaben Kanubhai Sarkhedi v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

1491 
Ravindr Kumar Jehal Yadav v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 1499 
Ravindrasingh v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 1488 
Ruturajsinh v. State, (Sandeep N. Bhatt and Ilesh J. Vora, JJ.), 2025 SCC OnLine Guj 1511 
Sanjay v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 SCC OnLine Guj 1512 
Sanjaysinh Bachusinh Parmar v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 

SCC OnLine Guj 1504 
Shivamsingh v. State of Gujarat, (Ilesh J. Vora and Sandeep N. Bhatt, JJ.), 2025 SCC OnLine Guj 

1507 
Suresh Rameshbhai Nat v. State of Gujarat, (Sandeep N. Bhatt and Ilesh J. Vora, JJ.), 2025 SCC 

OnLine Guj 1520 
Sureshji Dharsinhji Thakor v. Jigneshkumar Rajendraprasad, (Divyesh A. Joshi, J.), 2025 SCC 

OnLine Guj 1527 
Tusharbhai Bhagvanbhai Vekariya v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 

1497 
Vikram v. State of Gujarat, (Sandeep N. Bhatt and Ilesh J. Vora, JJ.), 2025 SCC OnLine Guj 1508 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651179


 - 15 - 

© EBC Publishing Pvt Ltd 

Vipulbhai Anshubhai Parmar v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 1530 
Vipulbhai Vallabhbhai Kavethiya Devipujak v. State of Gujarat, (Sandeep N. Bhatt and Ilesh J. Vora, 

JJ.), 2025 SCC OnLine Guj 1526 
  
Jharkhand High Court  [2] 

Amit Kumar Singh v. State of Jharkhand, (Rajesh Kumar, J.), 2023 SCC OnLine Jhar 3953 
Amit Kumar v. Union of India, (Rongon Mukhopadhyay and Ambuj Nath, JJ.), 2024 SCC OnLine 

Jhar 4631 
  
Karnataka High Court  [2] 

P. Mukundan v. Radhika Vasudevan, (S.G. Pandit, J.), 2023 SCC OnLine Kar 1518 
V. Venkatesh v. Kanthamma, (S.R. Krishna Kumar, J.), 2023 SCC OnLine Kar 1517 

  
Kerala High Court  [4] 

State of Kerala v. Sheela K.R., (A. Muhamed Mustaque and P. Krishna Kumar, JJ.), 2025 SCC 
OnLine Ker 2663 

Thoufeeq v. State of Kerala, (C.S. Dias, J.), 2024 SCC OnLine Ker 7654 
Union Bank of India v. P.B. Manaf, (Gopinath P., J.), 2025 SCC OnLine Ker 2664 
Vibin Mohan K. v. Mohanan, (Dinesh Kumar Singh, J.), 2023 SCC OnLine Ker 11469 

  
Madras High Court  [22] 

A. Palaniappan v. Appellate Authority under the Payment of Gratuity Act, 1972 & Addl. 
Commissioner of Labour, Coimbatore, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 2370 

A. Senthamaraikannan v. T.N. STC (Salem) Ltd., (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 
2373 

C. Sadasivam v. T.N. STC, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 2367 
Futura Polyesters Ltd. v. P. Rajamanickam, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 2374 
Ganesan Prabhu v. Dhanabakkiam Enterprises, (Abdul Quddhose, J.), 2025 SCC OnLine Mad 2379 
M. Arumugam v. T.N. Khadi & Village Industries Board, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine 

Mad 2363 
M. Arumugham v. Commr. of Labour Appellate Authority, (Dr A.D. Maria Clete, J.), 2025 SCC 

OnLine Mad 2361 
Management, Government Silk Farm v. M. Ramasamy, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine 

Mad 2360 
Management, MYRADA (Erode Project) v. A. Gopal, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine 

Mad 2368 
Ninety Nine Beedi Factory v. State of T.N., (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 2375 
P. Rajakannu v. Management M.R.K. Coop. Sugar Mills, (Dr A.D. Maria Clete, J.), 2025 SCC 

OnLine Mad 2364 
R. Ramesh Kumar v. Bata India Ltd., (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 2372 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651322


 - 16 - 

© EBC Publishing Pvt Ltd 

S. Dhanasingh & Sons v. Recovery Officer, ESI Corpn., (Dr A.D. Maria Clete, J.), 2025 SCC OnLine 
Mad 2369 

Sodecia India (P) Ltd. v. Presiding Officer, Industrial Tribunal, (Dr A.D. Maria Clete, J.), 2025 SCC 
OnLine Mad 2359 

Superintending Engineer Tamil Nadu Generation & Distribution Corpn. v. R.M. Bharathi, (Dr A.D. 
Maria Clete, J.), 2025 SCC OnLine Mad 2376 

T.N. Agricultural University v. Appellate Authority under the Payment of Gratuity Act, (Dr A.D. 
Maria Clete, J.), 2025 SCC OnLine Mad 2377 

T.N. Generation & Distribution Corpn. v. Commissioner of Labour, (Dr A.D. Maria Clete, J.), 2025 
SCC OnLine Mad 2378 

T.N. Handlooms Weavers Coop. Society Ltd. v. V. Vijayan, (Dr A.D. Maria Clete, J.), 2025 SCC 
OnLine Mad 2371 

T.N. STC (Salem) Ltd. v. C. Annamalai, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 2365 
T.N. STC (Villupuram) Ltd. v. A. Josephraj, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 2358 
T.N. STC (Villupuram) Ltd. v. T.V. Mani, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 2366 
V. Rukmani v. Udumalpet Town Coop. Stores, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 2362 

  
Madhya Pradesh High Court  [1] 

CIT v. Northern Coal Fileds Ltd., (Suresh Kumar Kait, C.J. and Vivek Jain, J.), 2025 SCC OnLine 
MP 3439 

  
Orissa High Court  [55] 

Abhimanyu Samanta Singhar Higher Secondary School v. State of Odisha, (Biraja Prasanna 
Satapathy, J.), 2025 SCC OnLine Ori 1418 

Ambika Prasad Mishra v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 
1435 

Ashok Kumar Dey v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1401 
Banshidhar Mohanty v. Collector, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 1429 
Basistha Nag v. State of Orissa, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1388 
Bijay Kumar Tripathy v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1402 
Biswaranjan Mohanty v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2025 SCC OnLine Ori 

1427 
Brajabandhu Palei v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 1432 
Chandrabati Rout v. SBI, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1436 
Das Patel v. State Of Odisha, (S.K. Sahoo and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 1422 
Dillip Kumar Nath v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 1431 
Farida Begum v. State of Orissa, (R.K. Pattanaik, J.), 2025 SCC OnLine Ori 1411 
Jagabandhu Pradhan v. State of Odisha, (R.K. Pattanaik, J.), 2025 SCC OnLine Ori 1419 
Jangabahadur Majhi v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1400 
Jayanti Mahanty v. State of Odisha, (Sashikanta Mishra, J.), 2025 SCC OnLine Ori 1426 
Kailash Chandra Bal v. State of Odisha, (R.K. Pattanaik, J.), 2025 SCC OnLine Ori 1409 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651369


 - 17 - 

© EBC Publishing Pvt Ltd 

Kharat Nial v. State of Odisha, (S.K. Sahoo and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 1425 
Kshyama Tandi v. State of Odisha, (S.K. Sahoo and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 1421 
Laxmidhar Dash v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1406 
Manjulata Samantaray v. Election Officer-cum-B.D.O., (R.K. Pattanaik, J.), 2025 SCC OnLine Ori 

1397 
Manoj Sahoo v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1399 
Meera Devi v. Canara Bank, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1408 
Muralidhar Sahoo v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1404 
Nihar Ranjan Mohanty v. Union of India, (S.K. Sahoo and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 

1410 
Nilamani Behera v. State of Odisha, (S.K. Sahoo and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 1413 
Niranjan Deo v. Collector, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1438 
Parija Enterprises v. State of Odisha, (Arindam Sinha, A.C.J. and M.S. Sahoo, J.), 2025 SCC 

OnLine Ori 1415 
Pradeep Choudhary v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1398 
Prakash Kumar Jena v. Union of India, (S.K. Sahoo and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 

1417 
Pruthivi Raj Sahu v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1389 
Purna Chandra Dash v. State Of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 

1441 
Rabindra Mallick v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 1439 
Ramesh Chandra Dethi v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2025 SCC OnLine Ori 

1420 
Ranjita Das v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2025 SCC OnLine Ori 1428 
Sabita Behera v. State of Odisha, (R.K. Pattanaik, J.), 2025 SCC OnLine Ori 1414 
Sai Ram Transporter v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1440 
Santanu Kumar Parida v. WAPCOS Ltd., (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1437 
Sarata Chandra Pradhan v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1405 
Saroj Kumar Tripathy v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1407 
Satya Ranjan Rana v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 1433 
Sayed Sarwar Ali v. Union of India, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1416 
SBI Staff Assn. Coop. Society Ltd. v. Hari Shankar Pattnaik, (R.K. Pattanaik, J.), 2025 SCC OnLine 

Ori 1412 
Shantilata Dhal v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 1434 
Sheikh Babu v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1424 
Sk. kamiluddin Ahemad v. Tahasildar, Sadar, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 

1430 
Soumya Ranjan Mohanty v. Itishree Das, (B.P. Routray and Murahari Sri Raman, JJ.), 2025 SCC 

OnLine Ori 1390 
State of Orissa v. Anchalika Adibasi Panchayat High School, (Sibo Sankar Mishra, J.), 2025 SCC 

OnLine Ori 1395 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651365


 - 18 - 

© EBC Publishing Pvt Ltd 

State of Orissa v. Anchalika High School, (Sibo Sankar Mishra, J.), 2025 SCC OnLine Ori 1394 
State of Orissa v. M.C. of Grama Panchayat High School, (Sibo Sankar Mishra, J.), 2025 SCC 

OnLine Ori 1391 
State of Orissa v. M.C. of Panchayat High School, (Sibo Sankar Mishra, J.), 2025 SCC OnLine Ori 

1393 
State of Orissa v. M.C. of Porli High School, (Sibo Sankar Mishra, J.), 2025 SCC OnLine Ori 1392 
State of Orissa v. Manojbala Dash, (Sibo Sankar Mishra, J.), 2025 SCC OnLine Ori 1396 
Subash Chandra Dash v. State of Odisha, (S.K. Panigrahi, J.), 2025 SCC OnLine Ori 1403 
Sunaphula Nial v. State of Odisha, (S.K. Sahoo and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 1423 
Surendra Sahu v. Rabindranath Panigrahi, (D. Dash, J.), 2022 SCC OnLine Ori 4240 

  
Patna High Court  [1] 

Mukesh Prasad Singh v. Dr. Rajendra Prasad Central Agricultural University, (P.B. Bajanthri and 
Purnendu Singh, JJ.), 2022 SCC OnLine Pat 7214 

  
Punjab and Haryana High Court  [3] 

Aditya Kumar v. State of Haryana, (Deepak Gupta, J.), 2025 SCC OnLine P&H 2189 
Floral Electrical (P) Ltd. v. Haryana Vidyut Prasaran Nigam Ltd., (Sureshwar Thakur and Vikas 

Suri, JJ.), 2025 SCC OnLine P&H 2191 
Gurjeet Singh v. State of Punjab, (Sureshwar Thakur and Vikas Suri, JJ.), 2025 SCC OnLine P&H 

2190 
  
Rajasthan High Court  [94] 

All Koli Samaj Newai v. Sushila, (Mahendar Kumar Goyal, J.), 2024 SCC OnLine Raj 3571 
All Residents of Ansal Sushant City v. State of Rajasthan, (Pushpendra Singh Bhati and Madan 

Gopal Vyas, JJ.), 2024 SCC OnLine Raj 3639 
Anil Kumar Bhansali v. Anand Kumar Bhansali, (Rekha Borana, J.), 2024 SCC OnLine Raj 3602 
Anil Roop Mathur v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3584 
Arjun Singh v. State of Rajasthan, (Ganesh Ram Meena, J.), 2024 SCC OnLine Raj 3576 
Ashok Kumar Sharma (Dr) v. State of Rajasthan, (Manindra Mohan Shrivastava, C.J. and Shubha 

Mehta, J.), 2024 SCC OnLine Raj 3572 
Atul Gupta v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3603 
Babu Shekh v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3606 
Babulal v. State of Rajasthan, (Dinesh Mehta and Rajendra Prakash Soni, JJ.), 2024 SCC OnLine Raj 

3640 
Balwinder Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2024 SCC OnLine Raj 3611 
Basanti Devi Soni v. Lrs of Anand Kanwar Soni, (Birendra Kumar, J.), 2024 SCC OnLine Raj 3607 
Bhagoti Gurjar v. Sampat Singh Rawat, (Narendra Singh Dhaddha, J.), 2024 SCC OnLine Raj 3582 
Bhagwan Sahay v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3610 
Bhanwar Lal Bhadu v. Ved Prakash Brahman, (Vinit Kumar Mathur, J.), 2024 SCC OnLine Raj 

3643 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651532


 - 19 - 

© EBC Publishing Pvt Ltd 

Bhanwari Kaji v. Bhawari Devi Jangid Khati, (Rekha Borana, J.), 2024 SCC OnLine Raj 3600 
Bharat Ochani v. Garima, (Farjand Ali, J.), 2024 SCC OnLine Raj 3617 
Bunty v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3623 
Chetram v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3638 
Chhote Lal Yadav v. State of Rajasthan, (Mahendar Kumar Goyal, J.), 2024 SCC OnLine Raj 3618 
Chiraguddin Khan v. Rajasthan Board of Muslim Wakf, (Narendra Singh Dhaddha, J.), 2024 SCC 

OnLine Raj 3562 
Dashrath Singh v. State of Rajasthan, (Pankaj Bhandari and Bhuwan Goyal, JJ.), 2024 SCC OnLine 

Raj 3642 
Devnarayan Sharma v. Ramphool, (Pankaj Bhandari and Bhuwan Goyal, JJ.), 2024 SCC OnLine 

Raj 3574 
Durga Lal v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3615 
Ganeshi Lal Mali v. Radha Devi Gupta, (Narendra Singh Dhaddha, J.), 2024 SCC OnLine Raj 3564 
Ghulam Mohammed v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3654 
Gopal v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3626 
Gulabi v. Ashok Kumar, (Mahendar Kumar Goyal, J.), 2024 SCC OnLine Raj 3621 
Gyarshi Lal v. Babu Lal Sahai, (Narendra Slngh Dhaddha, J.), 2024 SCC OnLine Raj 3616 
Gyna Ram Meghwal v. State of Rajasthan, (Manoj Kumak Garg, J.), 2024 SCC OnLine Raj 3587 
Hafiz Khan v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3599 
HDFC ERGO General Insurance Co. Ltd. v. Master Sonu, (Narendra Singh Dhaddha, J.), 2024 

SCC OnLine Raj 3578 
Heti Singh v. Maharaja Sawai Mansingh Second, (Maiihndar Kumar Goyal, J.), 2024 SCC OnLine 

Raj 3567 
Jai Traders v. State of Rajasthan, (Anil Kumar Upman, J.), 2024 SCC OnLine Raj 3590 
Jakaria Khan v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3601 
Jaswant Singh v. State of Rajasthan, (Manoj Kumak Garg, J.), 2024 SCC OnLine Raj 3583 
Jitendra Singh v. State of Rajasthan, (Anil Kumar Upman, J.), 2024 SCC OnLine Raj 3580 
Kalawati Devi v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3620 
Kamal Kumar v. Rajasthan High Court, (Pushpendra Singh Bhati and Rajendra Prakash Soni, JJ.), 

2024 SCC OnLine Raj 3593 
Kamal v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3628 
Kanchan Kanwar v. Mehboob Ahmed, (Rajendra Prakash SONI, J.), 2024 SCC OnLine Raj 3609 
Kheraj Ram v. Ajijudin, (Rajendra Prakash Soni, J.), 2024 SCC OnLine Raj 3631 
Koyali Devi v. Vikram, (Narendra Singh Dhaddha, J.), 2024 SCC OnLine Raj 3570 
Krishi Upaj Mandi Samiti v. Hastimal Gautam Chand, (Kuldeep Mathur, J.), 2024 SCC OnLine Raj 

3598 
Kulbir Singh Chhabra v. State of Rajasthan, (Kuldeep Mathur, J.), 2024 SCC OnLine Raj 3595 
Kulveer Singh Jat Sikh v. State of Rajasthan, (Farjand Ali, J.), 2024 SCC OnLine Raj 3577 
Lila Dhar Agarwal v. Yatish Agarwal, (Narendra Singh Dhaddha, J.), 2024 SCC OnLine Raj 3588 
Mahendra Singh v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3613 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651483


 - 20 - 

© EBC Publishing Pvt Ltd 

Mohan Lal Mahajan v. Vimla Devi Khandelwa (Patodiya), (Madan Gopal Vyas, J.), 2024 SCC 
OnLine Raj 3637 

Moolchand v. Bhairulal, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3605 
Mujjafar Ali v. Roop Chand, (Narkndra Singh Dhaddha, J.), 2024 SCC OnLine Raj 3586 
Mukesh Kharera v. Union of India, (Sameer Jain, J.), 2024 SCC OnLine Raj 3652 
Mukesh Kumar Khedar v. State of Rajasthan, (Anil Kumar Upman, J.), 2024 SCC OnLine Raj 3608 
Nakshatra Singh v. Gohdi Devi, (Nupur Bhati, J.), 2024 SCC OnLine Raj 3614 
Narayan Gurjar v. State of Rajasthan, (Dinesh Mehta and Rajendra Prakash Soni, JJ.), 2024 SCC 

OnLine Raj 3653 
Neelgagan Construction (P) Ltd. v. Sukhi Jeevan Aawasiya Hitkari Sanstha, (Narendra Singh 

Dhaddha, J.), 2024 SCC OnLine Raj 3579 
New India Assurance Co. Ltd. v. Rajendra Prasad Gupta, (Narendra Singh Dhaddha, J.), 2024 SCC 

OnLine Raj 3624 
Poonam Sharma v. Dinesh Kumar Sharma, (Avneesh Jhingan, J.), 2024 SCC OnLine Raj 3634 
Prabhulal v. State of Rajasthan, (Praveer Bhatnagar, J.), 2024 SCC OnLine Raj 3565 
Prakash Chandra v. Bhanwar Singh Gilundiya, (Rekha borana, J.), 2024 SCC OnLine Raj 3635 
Pratap v. Patel Grah Nirman Sahakari Samiti Ltd., (Mahendar Kumar Goyal, J.), 2024 SCC 

OnLine Raj 3619 
Prateek Sood v. State of Rajasthan, (Anil Kumar Upman, J.), 2024 SCC OnLine Raj 3632 
Pratibha Pandey v. Shaily Tenison Charlse, (Mahendar Kumar Goyal, J.), 2024 SCC OnLine Raj 

3575 
Prem Kumar v. State of Rajasthan, (Dinesh Mehta, J.), 2024 SCC OnLine Raj 3636 
Puranmal Satyanarain Savvai Madhopur v. State of Rajasthan, (Sudesfi Bansal, J.), 2024 SCC 

OnLine Raj 3592 
Pushpendra Sharma v. State of Rajasthan, (Anil Kumar Upman, J.), 2024 SCC OnLine Raj 3630 
R.S.R.T.C. v. Vimla, (Rekha Borana, J.), 2024 SCC OnLine Raj 3645 
Raj Bahadur Singh Chauhan v. Collector, (Avneesh Jhingan and Bhuwan Goyal, JJ.), 2024 SCC 

OnLine Raj 3622 
Raj Kanwar v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2024 SCC OnLine Raj 3581 
Rajasthan SRTC Ltd. v. Kanta, (Narendra Singh Dhaddha, J.), 2024 SCC OnLine Raj 3566 
Rajendra Kumar Modi v. Union of India, (Manindra Mohan Shrivastava, C.J. and Munnuri 

Laxman, J.), 2024 SCC OnLine Raj 3646 
Rajesh Pathak v. Abbas Ali Bohra, (Nupur Bhati, J.), 2024 SCC OnLine Raj 3625 
Ramesh v. State of Rajasthan, (Ganesh Ram Meena, J.), 2024 SCC OnLine Raj 3573 
Ramzan All v. Rizwan Ali, (Vinit Kumar Mathur, J.), 2024 SCC OnLine Raj 3596 
Rasal Kanwar v. Harish Chand Khatri, (Rekha Borana, J.), 2024 SCC OnLine Raj 3591 
Rugha Ram v. Bhanvvara Ram, (Nupur Bhati, J.), 2024 SCC OnLine Raj 3594 
S.R. Glass Industries v. Rajasthan State Ganganagar Sugar Mills Ltd., (Manindra Mohan 

Shrivastava, C.J.), 2024 SCC OnLine Raj 3627 
Sanjay Sukhwal v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2024 SCC OnLine Raj 3568 
Sethu v. State of Rajasthan, (Uma Shanker Vyas, J.), 2024 SCC OnLine Raj 3612 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651482


 - 21 - 

© EBC Publishing Pvt Ltd 

Shayam Sunder v. Union of India, (Nupur Bhusan, J.), 2024 SCC OnLine Raj 3644 
Sher Singh v. State of Rajasthan, (Anil Kumar Upman, J.), 2024 SCC OnLine Raj 3563 
Shiv Kumar Kalla v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2024 SCC OnLine Raj 3633 
Shyamlal Rathi v. Temple Board Nathdwara, (Nupur Bhati, J.), 2024 SCC OnLine Raj 3597 
Sohan Lal v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3629 
State of Rajasthan v. Manohar Singh, (Manoj Kumar Garg, J.), 2024 SCC OnLine Raj 3589 
Super Shiv Shakti Chemicals (P) Ltd. v. Chief Controller of Explosive, (Nupur Bhati, J.), 2024 SCC 

OnLine Raj 3651 
Surbhi Kankaria v. UCO Bank, (Nupur Bhati, J.), 2024 SCC OnLine Raj 3585 
Sushila Devi Sharma v. Jaipur Vidyut Vitaran Nigam Ltd., (Pankaj bhandari and Shubha mehta, JJ.), 

2024 SCC OnLine Raj 3647 
Suwalal v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3648 
Teja Ram Bishnoi v. State of Rajasthan, (Farjand Ali, J.), 2024 SCC OnLine Raj 3650 
Union of India v. Sanyogita, (Manindra Mohan Shrivastava, C.J. and Munnurj Laxman, J.), 2024 

SCC OnLine Raj 3649 
Vijayrani v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3569 
Vimla Devi v. State of Rajasthan, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3641 
Vinod Kumar v. State of Rajasthan, (Dinesh Mehta and Rajendra Prakash Soni, JJ.), 2024 SCC 

OnLine Raj 3604 
Vipul Singhvi v. Sneha, (Arun Monga, J.), 2023 SCC OnLine Raj 5583 

  
Telangana High Court  [76] 

A. Bapu Rao v. State of Telangana, (K. Sarath, J.), 2023 SCC OnLine TS 4526 
A. Sampath Rao & Co. v. Warangal Municipal Corporatibn, (K. Sarath, J.), 2024 SCC OnLine TS 

4085 
Adavelli Chandraiah v. State of A.P., (K. Sarath, J.), 2024 SCC OnLine TS 4070 
Aginati Ravi Kumar v. State of A.P., (K. Sarath, J.), 2024 SCC OnLine TS 4042 
Anumolla Rani v. State of Telangana, (K. Surender and K. Sarath, JJ.), 2024 SCC OnLine TS 4048 
Boggarapu Durga Prasad v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4067 
Boppani Muthi Lingamma v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4081 
Boyapati Sudershan Rao v. Boyapati Swaroopa Rani, (K. Sarath, J.), 2023 SCC OnLine TS 4521 
C. Sujatha v. State of Telangana, (K. Sarath, J.), 2023 SCC OnLine TS 4529 
Challa Pandaiah v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4068 
Chinala Mysaiah v. Collector, (K. Sarath, J.), 2024 SCC OnLine TS 4091 
Coromandel International Ltd. v. Industrial Tribunal-cum-Labour Court, (K. Sarath, J.), 2023 SCC 

OnLine TS 4528 
Devishetty Sri. Krishnateja v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4063 
Doresetti Padma v. State of A.P., (K. Sarath, J.), 2024 SCC OnLine TS 4075 
Durgam Narsimha v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4076 
Enugandla Karunakar Reddy v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4059 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651747


 - 22 - 

© EBC Publishing Pvt Ltd 

Fazal-ur-Rahman Khurram v. Laxmi Bai, (K. Sarath, J.), 2023 SCC OnLine TS 4522 
G. Mallikarjun v. State of Telangana, (K. Sarath, J.), 2023 SCC OnLine TS 4531 
G. Vijaya Laxmi v. State of Telangana, (K. Sarath, J.), 2023 SCC OnLine TS 4525 
Gade Venkata Narsamma v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4050 
Goli Venakatanarsimha Reddy v. Meka Aruna, (K. Sarath, J.), 2023 SCC OnLine TS 4519 
Gulla Narsimhulu v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4071 
Gutta Uma Devi v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4088 
Islavath Kamalamma v. Collector, (K. Sarath, J.), 2024 SCC OnLine TS 4069 
Jageeri Parshaiah v. State of A.P., (K. Sarath, J.), 2024 SCC OnLine TS 4073 
K. Anand Babu v. State of Telangana, (K. Sarath, J.), 2023 SCC OnLine TS 4533 
K. Anitha v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4074 
K. Rajgopal v. Otira Pharmaceuticals (P) Ltd., (K. Sarath, J.), 2023 SCC OnLine TS 4516 
K. Ramu v. Collector, (K. Sarath, J.), 2023 SCC OnLine TS 4530 
K. Satyanarayana v. State of Telengana, (K. Sarath, J.), 2024 SCC OnLine TS 4086 
Kappala Harish Goud v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4079 
Komuravelli Laxmi Narsaiah v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4092 
Komuravelly Sathwik Gupta v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4083 
Konda Tirupathi v. State of Telangana, (K. Sarath, J.), 2023 SCC OnLine TS 4527 
Kukatla Komuraiah v. State of Telangana, (K. Surender and K. Sarath, JJ.), 2024 SCC OnLine TS 

4049 
Kummari Pentamma v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4072 
Kyatham Sathish v. State of Telangana, (K. Sarath, J.), 2023 SCC OnLine TS 4536 
M. Surya Prakash v. State of Telangana, (K. Sarath, J.), 2023 SCC OnLine TS 4534 
M. Syamala v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4080 
Majeeda Khatoon v. Rabab Fatima, (K. Sarath, J.), 2023 SCC OnLine TS 4517 
Manisha Rani v. Commr., (K. Sarath, J.), 2024 SCC OnLine TS 4065 
Manroop Singh v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4061 
Mauther Unnisa Begum v. Cheruku Narsing Rao, (K. Sarath, J.), 2023 SCC OnLine TS 4515 
Meenakshi Food Products v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4058 
Mohd. Lateefullah Shareef v. T. Yogiah Naidu, (K. Sarath, J.), 2023 SCC OnLine TS 4524 
Mohd. Shakeel v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4060 
Muthyam Suryanarayana v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4078 
N. Madhavi v. Hyderabad Urban Development Authority, (K. Sarath, J.), 2024 SCC OnLine TS 4052 
N. Ravi Kumar v. A.P. State Financial Corpn., (K. Sarath, J.), 2022 SCC OnLine TS 3567 
Nallagoni Prabhakar v. State of A.P., (K. Sarath, J.), 2024 SCC OnLine TS 4051 
Nayyer Khan v. Greater Hyderabad Municipal Corpn., (K. Sarath, J.), 2024 SCC OnLine TS 4062 
P. Karuna v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4054 
Patlolla Buchi Reddy v. Patlolla Bhupal Reddy, (K. Sarath, J.), 2023 SCC OnLine TS 4518 
Periketi Sree Ramulu v. Collector, (K. Sarath, J.), 2024 SCC OnLine TS 4053 
Poolla Ananta Arun v. Tasleem Abdullah Chougle, (K. Sarath, J.), 2024 SCC OnLine TS 4044 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651719


 - 23 - 

© EBC Publishing Pvt Ltd 

Ravinder Kumar Agarwal v. Tasleem Abdullah Chougle, (K. Sarath, J.), 2024 SCC OnLine TS 4043 
Rekhala Bhagyamma v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4082 
Rudra Satyanarayana v. State of Telangana, (K. Sarath, J.), 2023 SCC OnLine TS 4532 
S. Kamakshi Prasad v. Food Corpn. of India, (K. Sarath, J.), 2023 SCC OnLine TS 4535 
S. Narmada v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4055 
Sai Mourya Estates & Projects (P) Ltd. v. V. Suresh Reddy, (K. Sarath, J.), 2024 SCC OnLine TS 

4046 
Sai Mourya Estates & Projects Ltd. v. V. Suresh Reddy, (K. Sarath, J.), 2024 SCC OnLine TS 4045 
Sainath Coop. Housing Society ltd. v. State of A.P., (K. Sarath, J.), 2024 SCC OnLine TS 4090 
Sajjala Ravinder Reddy v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4084 
Sandanaboina Yellaiah v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4056 
Santhosh Rice Industries v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4087 
Saraswathi Bai v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4041 
Sardar Vallabhhbai Patel National Police Academy v. Kaling Corpn., (Sujoy Paul and K. Sarath, 

JJ.), 2024 SCC OnLine TS 4047 
Shahnaz Begum v. Collector, (K. Sarath, J.), 2023 SCC OnLine TS 4520 
Syed Badruddin v. State of Telagnana, (K. Sarath, J.), 2024 SCC OnLine TS 4057 
T. Hari Krishna v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4077 
Tanzeem Committee v. State of A.P., (K. Sarath, J.), 2024 SCC OnLine TS 4064 
Thakur Balarani Bai v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4089 
V.L. Siva Narayana v. State of Telangana, (K. Sarath, J.), 2024 SCC OnLine TS 4066 
Vavilala Malla Reddy v. Chiluka Jalapathi Reddy, (K. Sarath, J.), 2023 SCC OnLine TS 4523 
Yellanki Sreinivas v. Union of India, (K. Sarath, J.), 2023 SCC OnLine TS 4537 

  
Uttaranchal High Court  [20] 

Akash Kumar v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1100 
Bhanu Prakash Bhatt v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 1114 
Danish v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1112 
Deepak Singh v. State of Uttarakhand, (Ashish Naithani, J.), 2025 SCC OnLine Utt 1109 
Dharam Lal v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1105 
Ganesh Singh Jeena v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1101 
Harish Chandra Pandey v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 

1117 
Muskan v. State of Uttarakhand, (G. Narendar, C.J. and Alok Mahra, J.), 2025 SCC OnLine Utt 

1119 
Pankaj Kumar v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1108 
Patiram Ghildiyal v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1115 
Rahul Asthana v. State of Uttarakhand, (Ashish Naithani, J.), 2025 SCC OnLine Utt 1111 
Rahul Gautam v. State of Uttarakhand, (Ashish Naithani, J.), 2025 SCC OnLine Utt 1104 
Rajendra Pratap v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1102 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651766


 - 24 - 

© EBC Publishing Pvt Ltd 

Rajesh Dodi v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 1113 
Sajeed v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1107 
Shubham v. SSP Haridwar, (G. Narendar, C.J. and Alok Mahra, J.), 2025 SCC OnLine Utt 1118 
Sudhir v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 1110 
Vijendra Giri v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1116 
Vivek Kumar v. State of Uttarakhand, (Ashish Naithani, J.), 2025 SCC OnLine Utt 1103 
Yogesh Kumar v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1106 

  
Customs Excise and Service Tax Appellate Tribunal  [6] 

ABC Engineering Works v. Commr. of Customs, (A.K. Jyotishi, Technical Member and Angad Prasad, 
Judicial Member), 2025 SCC OnLine CESTAT 1240 

Hindustan Zinc Ltd. v. Commissioner of CGST & Central Excise-Udaipur, (Rachna Gupta, Judicial 
Member and P.V. Subba Rao, Technical Member), 2025 SCC OnLine CESTAT 1236 

Hindustan Zinc Ltd. v. Commissioner of CGST & Central Excise-Udaipur, (Rachna Gupta, Judicial 
Member and P.V. Subba Rao, Technical Member), 2025 SCC OnLine CESTAT 1237 

M.P. Poorv Kshetra Vidyut Vitran Co. Ltd. v. Commissioner, CGST & Central Excise, Bhopal (M.P.), 
(Binu Tamta, Judicial Member and Hemambika R. Priya, Technical Member), 2025 SCC OnLine 
CESTAT 1238 

M.S. Developers v. Commissioner, CGST & Central Excise, (Sanjiv Srivastava, Technical Member), 
2025 SCC OnLine CESTAT 1239 

Principal Commissioner of CGST & Central Excise-Delhi-IV v. Nexus Alliance Advertising & 
Marketing (P) Ltd., (Binu Tamta, Judicial Member and P.V. Subba Rao, Technical Member), 
2025 SCC OnLine CESTAT 1235 

  
Income Tax Appellate Tribunal  [97] 

3D Tradex (P) Ltd. v. CIT, (M. Balaganesh, A.M. and Anubhav Sharma, J.M.), 2025 SCC OnLine 
ITAT 3964 

Abhishek Doriwala v. CIT, (Surat Sanjay Garg, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC 
OnLine ITAT 3956 

Adarsh Developers v. CIT, (Br Baskaran, A.M. and Narender Kumar Choudhry, J.M.), 2025 SCC 
OnLine ITAT 3947 

Aditya Ramniwas Dhoot v. CIT, (Br Baskaran, A.M. and Narender Kumar Choudhry, J.M.), 2025 
SCC OnLine ITAT 3979 

Agilent Technologies (International) (P) Ltd. v. CIT, (Anubhav Sharma, J.M. and Brajesh Kumar 
Singh, A.M.), 2025 SCC OnLine ITAT 3950 

Agnee Gas Agency v. CIT, (Suchitra Kamble, J.M. and Makarand V. Mahadeokar, A.M.), 2025 
SCC OnLine ITAT 3958 

Alok Arya v. CIT, (Rajesh Kumar, A.M. and Pradip Kumar Choubey, J.M.), 2025 SCC OnLine ITAT 
3961 

Ameesh Chandrakant Shah v. CIT, (Pawan Singh, J.M. and Girish Agrawal, A.M.), 2025 SCC 
OnLine ITAT 3940 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651243


 - 25 - 

© EBC Publishing Pvt Ltd 

Amin Ibrahim Jaka v. CIT, (Siddhartha Nautiyal, J.M. and Narendra Prasad Sinha, A.M.), 2025 SCC 
OnLine ITAT 3906 

Annie Joseph v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 3925 
Asharaf Bismillah Manzil v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 3923 
Ashish Jayantilal Pandya v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC 

OnLine ITAT 3986 
Atul Kumar Bansal v. CIT, (Satbeer Singh Godara, J.M. and Avdhesh Kumar Mishra, A.M.), 2025 

SCC OnLine ITAT 3960 
Automatic IT Services (P) Ltd. v. CIT, (Br Baskaran, A.M. and Narender Kumar Choudhry, J.M.), 

2025 SCC OnLine ITAT 3987 
Bhagwan Dass v. National Faceless Appeal Centre Delhi, (Shamim Yaha, A.M. and Sudhir Pareek, 

J.M.), 2025 SCC OnLine ITAT 3976 
Bharatbhai Chavda v. CIT, (Dr. B.R.R. Kumar, V.P. and T.R. Senthil Kumar, J.M.), 2025 SCC 

OnLine ITAT 3905 
Bramvishma Data and Mailing Services (P) Ltd. v. CIT, (Suchitra Kamble, J.M. and Makarand V. 

Mahadeokar, A.M.), 2025 SCC OnLine ITAT 3968 
Checkmate Facility and Electronic Solutions (P) Ltd. v. CIT, (Annapurna Gupta, A.M. and 

Siddhartha Nautiyal, J.M.), 2025 SCC OnLine ITAT 3914 
Chennai Noble Hospitals (P) Ltd. v. CIT, (Manu Kumar Giri, J.M. and Jagadish, A.M.), 2025 SCC 

OnLine ITAT 3915 
CIT v. Alom Poly Extrusions Ltd., (Rajesh Kumar, A.M. and Pradip Kumar Choubey, J.M.), 2025 

SCC OnLine ITAT 3909 
CIT v. Amazon Smart Commerce Solutions (P) Ltd., (Pradip Kumar Kedia, A.M. and Vimal Kumar, 

J.M.), 2025 SCC OnLine ITAT 3934 
CIT v. Ambattur Constructions (P) Ltd., (Aby T. Varkey, J.M. and Manoj Kumar Aggarwal, A.M.), 

2025 SCC OnLine ITAT 3975 
CIT v. Concet Motors India (P) Ltd., (Satbeer Singh, J.M. and Manish Agarwal, A.M.), 2025 SCC 

OnLine ITAT 3980 
CIT v. Debonair Tie-up (P) Ltd., (Satbeer Singh Godara, J.M. and Manish Agarwal, A.M.), 2025 

SCC OnLine ITAT 3977 
CIT v. GHP Buildcon (P) Ltd., (SHRIYOGESH KUMAR U.S., J.M. and Naveen Chandra, A.M.), 

2025 SCC OnLine ITAT 3903 
CIT v. Harjeet Singh Sahni, (M. Balaganesh, A.M. and Anubhav Sharma, J.M.), 2025 SCC OnLine 

ITAT 3954 
CIT v. Harjeet Singh Sahni, (M. Balaganesh, A.M. and Anubhav Sharma, J.M.), 2025 SCC OnLine 

ITAT 3955 
CIT v. IPCA Laboratories Ltd., (Narender Kumar Choudhry, J.M. and Prabhash Shankar, A.M.), 

2025 SCC OnLine ITAT 3969 
CIT v. Mazagon Dock Ship Builders Employees Coop. Credit Society Ltd., (Br Baskaran, A.M. and 

Narender Kumar Choudhry, J.M.), 2025 SCC OnLine ITAT 3984 
CIT v. N.K. Industries Ltd., (DR. B.R.R. Kumar, V.P. and Suchitra Kamble, J.M).), 2025 SCC 

OnLine ITAT 3916 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651219


 - 26 - 

© EBC Publishing Pvt Ltd 

CIT v. Parveen Kumar Aastha, (Shamim Yahya, A.M. and Sudhir Kumar, J.M.), 2025 SCC OnLine 
ITAT 3943 

CIT v. To the New (P) Ltd., (Shamim Yahya, A.M. and Sudhir Kumar, J.M.), 2025 SCC OnLine 
ITAT 3904 

CIT v. Vandana Singh Yadav, (Satbeer Singh Godara, J.M. and Naveen Chandra, A.M.), 2025 SCC 
OnLine ITAT 3941 

Classic Motels v. CIT, (Vimal Kumar, J.M. and Brajesh Kumar Singh, A.M.), 2025 SCC OnLine 
ITAT 3982 

Dahyabhai Shankarbhai Patel v. CIT, (T.R. Senthil Kumar, J.M. and Makarand V. Mahadeokar, 
A.M.), 2025 SCC OnLine ITAT 3970 

Darshana Bharatbhai Patel v. CIT, (Dr. B.R.R. Kumar, V.P. and T.R. Senthil Kumar, J.M.), 2025 
SCC OnLine ITAT 3913 

Dharmil Anil Bodani v. CIT, (Amit Shukla, J.M. and Girish Agrawal, A.M.), 2025 SCC OnLine 
ITAT 3988 

Dipikaben Devendrakumar Shah v. CIT, (Dr. B.R.R. Kumar, V.P. and T.R. Senthil Kumar, J.M.), 
2025 SCC OnLine ITAT 3899 

DMI Ltd. v. CIT, (Amit Shukla, J.M. and Vikram Singh Yadav, A.M.), 2025 SCC OnLine ITAT 
3983 

Ericsson India (P) Ltd. v. CIT, (Satbeer Singh Godara, J.M. and S. Rifaur Rahman, A.M.), 2025 
SCC OnLine ITAT 3949 

Ethos Ltd. v. CIT, (Rajpal Yadav, V.P. and Krinwant Sahay, A.M.), 2025 SCC OnLine ITAT 3908 
Frontier Warehousing (P) Ltd. v. CIT, (Rajesh Kumar, A.M. and Pradip Kumar Choubey, J.M.), 

2025 SCC OnLine ITAT 3921 
Govindbhai Bhavandas Patel v. CIT, (T.R. Senthil Kumar, J.M. and Makarand Vasant Mahadeokar, 

A.M.), 2025 SCC OnLine ITAT 3931 
Harsha Mukesh Vora v. CIT, (Pawan Singh, J.M. and Girish Agrawal, A.M.), 2025 SCC OnLine 

ITAT 3938 
Hashambhai Nazerally Rangwala Kakkai Charitable Trust v. CIT, (Narender Kumar Choudhry, 

J.M. and Prabhash Shankar, A.M.), 2025 SCC OnLine ITAT 3985 
Hitchki Creation (P) Ltd. v. CIT, (Shamim Yahya, A.M. and Sudhir Pareek, J.M.), 2025 SCC OnLine 

ITAT 3944 
Indigenous Faith and Cultural Society v. CIT, (Manomohan Das, J.M. and Rakesh Mishra, A.M.), 

2025 SCC OnLine ITAT 3912 
Jitendra Goyal v. CIT, (Madhumita Roy, J.M.), 2025 SCC OnLine ITAT 3937 
Joice Mary Philip v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 3927 
Kozhikode Nagaram Vanitha Sahakarana Sangam Ltd. v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC 

OnLine ITAT 3922 
Lataben Kanaiyalal Kothwala v. CIT, (Siddhartha Nautiyal, J.M. and Bijayananda Pruseth, A.M.), 

2025 SCC OnLine ITAT 3990 
Lime Fresh Properties (P) Ltd. v. CIT, (Rajesh Kumar, A.M. and Pradip Kumar Choubey, J.M.), 

2025 SCC OnLine ITAT 3962 
M/s. Translavya Skills Foundation v. CIT, (Dr. Manish Borad, A.M. and Vinay Bhamore, J.M.), 

2025 SCC OnLine ITAT 3994 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651297


 - 27 - 

© EBC Publishing Pvt Ltd 

Malay Shaileshbhai Patel v. CIT, (Suchitra Kamble, J.M. and Makarand V. Mahadeokar, A.M.), 
2025 SCC OnLine ITAT 3967 

Malda Coop. Agriculture and Rural Development Bank v. CIT, (George Mathan, J.M. and Rakesh 
Mishra, A.M.), 2025 SCC OnLine ITAT 3948 

Manghi Welfare Society v. CIT, (Manomohan Das, J.M. and Rakesh Mishra, A.M.), 2025 SCC 
OnLine ITAT 3911 

Manish Sharda v. CIT, (Satbeer Singh Godara, J.M.), 2025 SCC OnLine ITAT 3992 
Nathiben Kalidas Patel Family Trust v. CIT, (Annapurna Gupta, A.M.), 2025 SCC OnLine ITAT 

3900 
National Culture Fund v. CIT, (Madhumita Roy, J.M. and Naveen Chandra, A.M.), 2025 SCC 

OnLine ITAT 3935 
Oju Welfare Assn. v. CIT, (Manomohan Das, J.M. and Rakesh Mishra, A.M.), 2025 SCC OnLine 

ITAT 3910 
Om Prakash Yadav v. CIT, (Madhumita Roy, J.M.), 2025 SCC OnLine ITAT 3946 
Ophthalmic Mission Trust v. CIT, (Dr. BRR Kumar, V.P. and Suchitra Kamble, J.M.), 2025 SCC 

OnLine ITAT 3993 
Paramjeet Singh Mogla v. CIT, (Rajpal Yadav, V.P. and Krinwant Sahay, A.M.), 2025 SCC OnLine 

ITAT 3945 
Piaggio and C.S. v. CIT, (Dr. Manish Borad, A.M. and Astha Chandra, J.M.), 2025 SCC OnLine 

ITAT 3989 
Pradeep Goel v. CIT, (Shamim Yahya, A.M. and Sudhir Kumar, J.M.), 2025 SCC OnLine ITAT 

3936 
Pranav Kumar Singh v. CIT, (Anadee Nath Misshra, A.M.), 2025 SCC OnLine ITAT 3907 
Raghuvir International (P) Ltd. v. CIT, (Suchitra Kamble, J.M. and Makarand V. Mahadeokar, 

A.M.), 2025 SCC OnLine ITAT 3953 
Rajani Devi v. CIT, (Shamim Yahya, A.M. and Sudhir Kumar, J.M.), 2025 SCC OnLine ITAT 3995 
Raju Laxman Jadhav v. CIT, (Dr. Manish Borad, A.M. and Viswanethra Ravi, J.M.), 2025 SCC 

OnLine ITAT 3978 
Ramesh Vitthal Chaudhari v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC 

OnLine ITAT 3974 
Ravindran Deepu v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 3924 
Roby Roopesh Poonattil v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 3929 
Roop Singh Gurgar v. CIT, (Gagan Goyal, A.M. and Narinder Kumar, J.M.), 2025 SCC OnLine 

ITAT 3918 
Sachin Agarwal v. CIT, (George Mathan, J.M. and Sanjay Awasthi, A.M.), 2025 SCC OnLine ITAT 

3942 
Sanathana Dharma Vidyasala v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 3930 
SEBCO Property (P) Ltd. v. CIT, (Aby T. Varkey, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 

SCC OnLine ITAT 3957 
Secured Home Finance Ltd. v. CIT, (Rajesh Kumar, A.M. and Pradip Kumar Choubey, J.M.), 2025 

SCC OnLine ITAT 3902 
Shree Alkapuri Sthankvasi Jain Sangh v. CIT, (Sanjay Garg, J.M. and Annapurna Gupta, A.M.), 

2025 SCC OnLine ITAT 3963 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651266


 - 28 - 

© EBC Publishing Pvt Ltd 

Shree Shantijin Jamkar Pansovora Trust v. CIT, (Sanjay Garg, J.M. and Bijayananda Pruseth, 
A.M.), 2025 SCC OnLine ITAT 3952 

Singatala Society for Education Relief and Vocational Excellence v. CIT, (George Mathan, J.M. and 
Rakesh Mishra, A.M.), 2025 SCC OnLine ITAT 3972 

SNDP Yogam Kozhencherry Union v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 3991 
Solitaire World (P) Ltd. v. CIT, (M. Balaganesh, A.M. and Yogesh Kumar U.S., J.M.), 2025 SCC 

OnLine ITAT 3981 
Sree Narayana Public School v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 3926 
Sri Arumuga Sugars Ltd. v. CIT, (Aby T. Varkey, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 

SCC OnLine ITAT 3959 
Stratus Commodities (P) Ltd. v. CIT, (Rajesh Kumar, A.M. and Pradip Kumar Choubey, J.M.), 2025 

SCC OnLine ITAT 3901 
Stree Mandal Bombay v. CIT, (Pawan Singh, J.M. and Girish Agrawal, A.M.), 2025 SCC OnLine 

ITAT 3939 
Sukirti Polymers v. CIT, (T.R. Senthil Kumar, J.M. and Makarand Vasant Mahadeokar, A.M.), 2025 

SCC OnLine ITAT 3917 
Sunil Vilas Bhosale v. CIT, (Dr. Manish Borad, A.M. and Astha Chandra, J.M.), 2025 SCC OnLine 

ITAT 3971 
Surat Sewa Foundation v. CIT, (Surat Sanjay Garg, J.M. and Bijayananda Pruseth, A.M.), 2025 

SCC OnLine ITAT 3951 
SYS Santhwanam v. CIT, (Aby T. Varkey, J.M. and Amitabh Shukla, A.M.), 2025 SCC OnLine 

ITAT 3973 
Thasra Nagrik Co. Op. Credit Society Ltd. v. CIT, (Suchitra R. Kamble, J.M.), 2025 SCC OnLine 

ITAT 3920 
The Manpura Sarvajanik Ed v. CIT, (Sanjay Garg, J.M. and Annapurna Gupta, A.M.), 2025 SCC 

OnLine ITAT 3966 
Thettayil Devassy Vargheese v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 3933 
Trac Media (P) Ltd. v. CIT, (Yogesh Kumar U.S., J.M. and Brajesh Kumar Singh, A.M.), 2025 SCC 

OnLine ITAT 3932 
Ujjwala Machhindra Bhujbal v. CIT, (Dr. Manish Borad, A.M. and Astha Chandra, J.M.), 2025 SCC 

OnLine ITAT 3965 
Vandana Infra Realty v. CIT, (Waseem Ahmed, A.M. and Soundararajan K., J.M.), 2025 SCC 

OnLine ITAT 3928 
Viraram Choudhary v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 3919 

  
National Company Law Tribunal  [20] 

Aldous Commodities (P) Ltd. v. Aanchal Ispat Ltd., (Bidisha Banerjee, Member (Judicial) and Madhu 
Sinha, Member (Technical)), 2025 SCC OnLine NCLT 1803 

Aldous Commodities (P) Ltd. v. Aanchal Ispat Ltd., (Bidisha Banerjee, Member (Judicial) and Madhu 
Sinha, Member (Technical)), 2025 SCC OnLine NCLT 1804 

AP Tulsyan Properties (P) Ltd., In re, (Lakshmi Gurung, Member (Judicial) and Charanjeet Singh 
Gulati, Member (Technical)), 2025 SCC OnLine NCLT 1793 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651339


 - 29 - 

© EBC Publishing Pvt Ltd 

Axis Trustee Services Ltd. v. Rivaaz Trade Ventures (P) Ltd.., (K.R. Saji Kumar, Member (Judicial) 
and Sanjiv Dutt, Member (Technical)), 2025 SCC OnLine NCLT 1798 

Bank of India v. Pannageshwar Sugar Mills Ltd., (Sushil Mahadeorao Kochey, Member (Judicial) and 
Charanjeet Singh Gulati, Member (Technical)), 2025 SCC OnLine NCLT 1802 

Belgium Glass & Ceramics (P) Ltd. v. Eurocoin Ceramics (P) Ltd., (Chitra Hankare, Member 
(Judicial) and Velamur G. Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 
1786 

Bontex India (P) Ltd., In re, (Bidisha Banerjee, Member (Judicial) and Madhu Sinha, Member 
(Technical)), 2025 SCC OnLine NCLT 1790 

BSV Pharma (P) Ltd., In re, (KR Saji Kumar, Member (Judicial) and Anil Raj Chellan, Member 
(Technical)), 2025 SCC OnLine NCLT 1794 

Cohance Lifesciences Ltd., In re, (Lakshmi Gurung, Member (Judicial) and Hariharan Neelakanta 
Iyer, Member (Technical)), 2025 SCC OnLine NCLT 1795 

General Commodities (P) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and Radhakrishna 
Sreepada, Member (Technical)), 2025 SCC OnLine NCLT 1787 

Golden Drugs (P) Ltd., In re, (K. Biswal, Member (Judicial) and Ravichandran Ramasamy, Member 
(Technical)), 2025 SCC OnLine NCLT 1791 

Hyderabad Securites (P) Ltd., In re, (Rajeev Bhardwaj, Member (Judicial) and Sanjay Puri, Member 
(Technical)), 2025 SCC OnLine NCLT 1797 

Kerala State Industrial Development Corpn. Ltd. v. Accurarch Acrylics (P) Ltd.., (Madhu Sinha, 
Member (Technical) and Vinay Goel, Member (Judicial)), 2025 SCC OnLine NCLT 1800 

Khadim India Ltd. v. KSR Footwear Ltd., (Bidisha Banerjee, Member (Judicial) and Madhu Sinha, 
Member (Technical)), 2025 SCC OnLine NCLT 1789 

Kumarakom Aqua Serene (P) Ltd. v. Kumarakom Aqua Serene (P) Ltd.., (Madhu Sinha, Member 
(Technical) and Vinay Goel, Member (Judicial)), 2025 SCC OnLine NCLT 1799 

Leonys Pereira v. Crale Foodlink (P) Ltd., (Lakshmi Gurung, Member (Judicial) and Charanjeet 
Singh Gulati, Member (Technical)), 2025 SCC OnLine NCLT 1792 

Punjab National Bank v. Shree Badri Kedar Paper (P) Ltd., (Praveen Gupta, Member (Judicial) and 
Ashish Verma, Member (Technical)), 2025 SCC OnLine NCLT 1785 

Saba Software India (P) Ltd., In re, (Sushil Mahadeorao Kochey, Member (Judicial) and Charanjeet 
Singh Gulati, Member (Technical)), 2025 SCC OnLine NCLT 1796 

Supreme Infrastructure India Ltd., In re, (K.R. Saji Kumar, Member (Judicial) and Anil Raj Chellan, 
Member (Technical)), 2025 SCC OnLine NCLT 1788 

UCO Bank v. Roysons Ceramics (P) Ltd.., (Bidisha Banerjee, Member (Judicial) and Madhu Sinha, 
Member (Technical)), 2025 SCC OnLine NCLT 1801 

  
National Company Law Appellate Tribunal  [8] 

Ashish Chaturvedi v. Sanjay Garg, (Ashok Bhushan, Chairperson, Barun Mitra, Member (Technical) 
and Arun Baroka, Member (Technical)), 2025 SCC OnLine NCLAT 788 

Bandla Ganesh Babu v. Raghu Babu Gunturu, (Sharad Kumar Sharma, Member (Judicial) and 
Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 790 

Fabtech Projects & Engineers (P) Ltd. v. Hindustan Petroleum Corpn. Ltd., (Ashok Bhushan, 
Chairperson, Barun Mitra, Member (Technical) and Arun Baroka, Member (Technical)), 2025 
SCC OnLine NCLAT 787 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651355


 - 30 - 

© EBC Publishing Pvt Ltd 

Keonjhar Mines & Forest Workers Union v. Gandhamardhan Sponge Industries (P) Ltd., (Ashok 
Bhushan, Chairperson, Barun Mitra, Member (Technical) and Arun Baroka, Member 
(Technical)), 2025 SCC OnLine NCLAT 789 

Om Sai Moulds & Plactics v. Pllastomax Engineering (P) Ltd.., (Ashok Bhushan, Chairperson and 
Arun Baroka, Member (Technical)), 2025 SCC OnLine NCLAT 783 

Satya Prakash Gupta v. Pawan Virmani, (Ashok Bhushan, Chairperson, Barun Mitra, Member 
(Technical) and Arun Baroka, Member (Technical)), 2025 SCC OnLine NCLAT 784 

Shailendra Agarwal v. Asit Upadhyaya, (Ashok Bhushan, Chairperson, Barun Mitra, Member 
(Technical) and Arun Baroka, Member (Technical)), 2025 SCC OnLine NCLAT 785 

Star Maxx Properties v. Arunava Sikhdar, (Ashok Bhushan, Chairperson and Barun Mitra, Member 
(Technical)), 2025 SCC OnLine NCLAT 786 

  
Securities Appellate Tribunal  [2] 

Manisha Chatterjee v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Technical 
Member and Dheeraj Bhatnagar, Technical Member), 2025 SCC OnLine SAT 281 

Rajeshkumar Champaklal Gandhi v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, 
Technical Member and Dheeraj Bhatnagar, Technical Member), 2025 SCC OnLine SAT 282 

  
Central Notification  [2] 

Ministry of External Affairs [Noti. No. S.R.O. 669]  
Ministry of Finance [Noti. No. S.R.O. 1683]  

  
State Act [5] 

Meghalaya (Taking Over of District Council Lower Primary School) (Amendment) Act, 2018 
Meghalaya Goods and Services Tax (Amendment) Ordinance, 2018 
Meghalaya Appropriation (No. III) Act, 2018 
Meghalaya (Benami Transactions Prohibition) (Amendment) Act, 2018 
Meghalaya Regulation of the Game of Arrow Shooting and the Sale of Teer Tickets Ordinance, 2018 

  

 

 

 

 

 

  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002645527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002651686


 - 31 - 

© EBC Publishing Pvt Ltd 

To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scconline_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

                    

https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scconline_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scconline_
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scconline_�

